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{13) The Madhya Pradesh Appropnation
Bill, 1993

(14) TheHimachai Pradesh Appropnation
(votenAccount)Bill 1993

{15) TheHimachal Pradesh Appropnation
Bill, 1993

(16) TheJammuandKashmir Appropna-
tion (Vote on Account ) Bill 1993

(17) The JemmuandKashmir Appropna-
tion Bdl, 1983

(18) The Appropnation (Railways) Bill
1983

(18) The Appropnation (Railways) No 2
Bdf, 1993

(20) The Natonal Commussionfor Back-
ward ClassesBill 1993

{21) The Muittmodal Transportation of
GoodsBilf, 1993

{22) The Passports (Amendment) Bill
1953

[Transiaton]

DR P R GANGWAR (Pilibhit) Mr Chaur-
man, Sir, ademandto protect cows hadbeen
madeby Mahaima Gandhi and Vonoba Bhave
longago andonNovember7 1968 respected
Karpatijwassubjectadiomanytortures Though
aBiltothiseffect was drafied, twas not adopted
tii date , Please adopt it for prohibiting cow-
slaughter notonly in Uttar Pradesh but alsoaall
overthecountry This Bl seekingabanonsale

the Stale Govemment and making it a
conginzabie andnon-bialable offenas under
saction8 andprovidinglorstrngenment purish-
manttothosewha viclate the provisions of this

VAISAKHA 3 1915 (SAKA)
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Actwas passedbyboththe House of State the
Legslature The Billwas sentto the Central
Government but even afterseveral reminders
it has beensentbacktothe State Govemment

Dunngthe BJP rulemUttar Pradesh Kalyan
Singhyihas sentthe Pravention of Cow Slaugh-
ter (Amendment) Ordinance 1991 tothe Prest-
dent of reh lathers assentviedietterdated 12th
November 1991 contatingsimiarprovisions
Since Presidential assentwas notreceived a
Billwas prepared passedbyboththe Houses of
the State Legrslature andsent tothe President
for us assentin 1992

Please reconsider this Bill and ban cow
slaughternotonlymn Uttar Pradesh but mwhole
ofthe country and save the mother cow

|Enghsh}

SHRIG M C BALAYOGI (Analpuram)
Mr Chairman Sir Iwanttodraw the attentionof
thehon Meruster for information and Broadcast
ing, through you Sir tothe Telugu Filmttledas
“Dr Ambedkar” depictingthe ife andmission
of Dr Ambedkar which was produced and
screened racently n Andhra Pradesh itwas
partally inanced by the Govemmentof Andhra
Pradesh Tospreadthemessage of this great
sonof Indiatothe people of our country ofthis
greatsonof india to the people of ourcountry m
general andtothe Dalits in particular this film
hastobetelecasted as a Regional Filmonthe
Doordarshan Network anditwill behighly ap-
preciated

Thefilmon Dr Ambedkar slife hasbeen
maostmspinngandhighly educative Thapro-
ducerofthefim Dr (Mrs) padmavatideserves
nchcomphiments for taking up a hughly difficult
task of brifiantly portraying such a towering
personaiity forthe benefit ofthe people The
telecasting of the fitm will be reaching milhions
of down-trodden people whichwil enkghten and
educatethem Dr(Smt) padmavatiwho pro
duced the film has not been given sufficient
finances from the state Govemment of Andhra
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Pradesh Truly she requires some financial
helpformthe central Govemment'oclear offthe
debts

| therefore requestthehon information
and Broadcasting Minister and the Welfare
Mintster through you to telecastthisimasa
Regional Film on Doordarshannetwork The
Minister had promisedtotelecastthe iilmonthe
14thof Apnl the Buthday of Ambedkarbutdwas
nottelecasted

I request the Union Welfare Minister and
the Information and Broadcasting Minister to
release some funidstothe producerwhohasto
clearoff herdebts

SHRIAMALDATTA (Diamond Harbour)
Sir there are fiee hospitals hke Safdanung
Hospitalwhere every medicine andevery cther
aidtothe patient are supposedio be givenfree
Recently, onthe 13thot Apni, the deathofa 70
yearoldwomentook place because the hosprial
could not prowide intravenous sakne which had
tobemjectedimmediately when the emengency
arose (Interruphions)

SHRI NITISH KUMAR (Barh) What 1s
goingonthere? Itis against Rule 349

MR CHAIRMAN Madam, you should
never show yourbacktothe chasr

(Intermupton)

MR CHAIRMAN Please do not chsturb
him Lethimcomplete

SHRIAMALDATTA Theproblem:sthat
the House can never be properly putto order

Thedeath occurred of a 70yearcldwomen,
who was apatentin safdarjungHospetal, when
anemergencyarose herrelatons weredalled
fromtheirhome and they were askedto bnng
saline ittooktmatogetthe salineandwhenher
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relatives came back, the lady died This oc-
curred in safdanung Hospital, in the capital,
where itshould be much betterthan the many
other hospitals run by the central Govemment
andstate Govemments

Whenthe Supenntendent of the Hospital
was asked why there was no saline n the
hospial he saysthatthe supphkestothehospital
were inadequate He says that most of the
patients haveto, in any case, goandbuy their
own salne and nothing s available for emer-
gency Thisissomething which s extraordi-
nary TheINDIAN EXPRESS cameourwitha
newsidem on the 16thand onthe 18th, tcame
outasalesdarticle In“oththese newsitems
theword used was “he shirkedof® The super
mntendent of the Hosprtal shirked of this as a
outine atfar This kind of a death i1s a routine
affairmthat hospital and thats how it is being
treated by the Govemnment doctors ncluding the
supenntendent Thereisahstory The hestory
1s thatthis hospital was buying sakne at double
the pnce thanthe Government’s issue price

The matter was raised in many forums
mcluding hereinpariament Thenthe Minster
could not properly defend himsell and an order
was giventhat the Supenntendent s nottobuy
tfromoutside buttaketfromthe Government
hospital He i1s now hiding under that order
sayingthat because the supply s tocome from
the Governmeni stores depot, therefore this was
notavailable Thisiswhathe s hikng imself
under

MR CHAIRMAN 1thinkyou have made
yourpoint.

SHRIAMALDATTA Thisisaverympor
tant matter as to how the Government hospital
isbeingrun The question s ether agamstthe
supenntendent disciphnary action s taken or
the Minister must come and explan as towhy
the saline was not available Thus 8 not one
case, thisisaroutme atfar The Govemment
must do something about t and the Minister
mustcoma and explain as 1o how the situation



